INCOME TAX APPELLATE TRIBUNAL, PUNE

REVISED CAUSE LIST OF A BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER

AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO. 2640 642 4977 PASSWORD : 123456

Srl | Appeal Number A:Z':rt' Assessee Name Remarks
1 [ITA 2579/PUN/2024 2017-8 [A] MANGILAL KAHAIYALAL VYAS

2 | 17A 2700/PUN/2024 [A) KAI GUNDRU HAMAL ANNAPA PATIL S S M B CHARITABLE TRUST
3 | ITA 2699/PUN/2024 [A] KAI GUNDU HAMAL ANNAPA PATIL S S M B CHARITABLE TRUST
4 |ITA 2143/PUN/2025| 2017-18 |[A] KUWAD BROTHERS

S | ITA 759/PUN/2025 | 2017-18 | [A] AMIT SUGANCHAND SANCHETI

5 | . ;f&?q?z%ze 2017-18 | [A] GAGAN BUILDCAPERS LLP

2 ;gﬁgzﬁ 2016-17 | [A] GAGAN UNNATI PROMOTERS

s |, 9};&?}2%25 2017-18 | [A] GAGAN UNNATI PROMOTERS

9 M50 2018-19 | [A] GAGAN UNNATI PROMOTERS

20/PUN/2026

10 m‘g&sﬁz‘zz : 2017-18 | [A] GAGAN ACE INFRA

1 22;;5'5\'2’;26 2017-18 | [A] GAGAN UNNATI VENTURES

2] 4;55;3;%2 . | 2017-18 |(A] GAGAN LIFESPACE

13|, ;1;13?45;)2%2 ¢ | 2018-19 |[A] GAGAN UNNATI VENTURES

14| . f;ﬁiﬁ)ﬁz 2 2016-17 | [A] GAGAN LANDMARKS

5] 5 f;ﬁiﬁzﬁ 2017-18 | [A] GAGAN LANDMARKS

16 | ITA 1474/PUN/2026 | 2019-20 | [A] GAGAN UNNATI PROMOTERS

17 | ITA 1475/PUN/2026 | 2019-20 | [A] GAGAN ACE INFRA

18 | ITA 1476/PUN/2026 | 2019-20 |[A] GAGAN UNNATI VENTURES

19 | ITA 2754/PUN/2025 | 2014-15 |[A] ARUN NAMDEV KENI (E-FILE)

20 | ITA 199/PUN/2026 | 2018-19 | [A] CHITALI BOTTLING LIMITED

21 | ITA 720/PUN/2026 | 2018-19 |[A] FARAH GILLAN IRANI

22 | ITA 839/PUN/2026 | 2026-2027 | [A] AGRA OBSTETRICAL AND GYNAECOLOGICAL SOCIETY (E-FILE)
23 | ITA 1427/PUN/2026| NA  |[A] LEELA CHANDRA FOUNDATION

24 | ITA 1543/PUN/2026 | 2023-24 | ({A] DEEPALI SANJAY NIKUMBH

25 | ITA 1545/PUN/2026 [A] LEELA CHANDRA FOUNDATION

26 | ITA 1548/PUN/2026 | 2017-18 |[A] DHANNA TRADERS

27 | ITA 1549/PUN/2026 | 2017-18 |[A] DHANA TRADERS

28 | ITA 1550/PUN/2026 | 2018-19 |[A] DHANNA TRADERS
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29 | TTA 1551/PUN/2026 | 2018-19 |[[A] DHANA TRADERS

30 | ITA 1554/PUN/2026 | 2012-13 | [A] BEKAERT INDUSTRIES PRIVATE LIMITED (E-FILE)

31 | ITA 1556/PUN/2026 | 2015-16 [A] DILIP GANGARAM BHANDARE (E-FILE)

32 | ITA 1557/PUN/2026| 2013-14 [A] BHARAT SHIVALING SALPE (HUF) (E-FILE)

33 [ ITA 1558/PUN/2026 | 2014-15 | [A] BHARAT SHIVALING SALPE (HUF) (E-FILE)

34 | ITA 1560/PUN/2026 | 2020-21 |[D] FRANSALIAN TECHNICAL INSTITUTE (E-FILE)

35 | ITA 1799/PUN/2026 | 2017-18 |[A] DINESH PARAMSUKH TAVAR

36 | ITA 197/PUN/2025 2016 [D] GOVIND GHANSHYAMDAS GOYAL (E-FILE)

\/

L\
4djrym)

Assistant Registran
09-Sep-2026




